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to decide 'when' and 'whether'. They should decide it, not the Chair. ...(Interruptions)...
Chair cannot do anything more than this. ...(Interruptions)... It is for the Government. The
Government has made its stand clear. ...(/nterruptions)... That is over. Now, you please
allow the Calling Attention to take place. ...(Interruptions)... It is on a very important
subject. ...(Interruptions)... Mr. Maitreyan, what is your point? ...(Interruptions)...

At wcfter =@ M A=A, Uge 39 39 Bl I BINY (FEHM)...

RE. RELEASE OF UNETHICAL ARTICLE ON SRI LANKAN DEFENCE
MINISTRY WEBSITE DENIGRATING TAMIL NADU CHIEF MINISTER AND
INDIAN PRIME MINISTER

DR. V. MAITREYAN (Tamil Nadu): Sir, the official website of the Ministry of
Defence and Urban Development of Lankan Government on 31st July has posted
a very derogatory article written by a journalist. This article denigrates the Chief
Minister of my State, whom we fondly call 'Amma’, and the Prime Minister of the
country, Mr. Narendra Modi. ...(Interruptions)... 1 urge the Government of India to
respond. ...(Interruptions)... Apology by a junior Minister is not acceptable to us.
Will the Government of India summon the High Commissioner of Sri Lanka and give
him necessary instructions ...(Interruptions)... so that President Rajapakse apologises
personally. ...(Inferruptions)... What is the Government of India's official stand on this

because it was the ...(Interruptions)...

MR. DEPUTY CHAIRMAN: That is okay. ...(Inferruptions).. Now, we will take up
the Calling Attention. ...(Interruptions)...

DR. V. MAITREYAN: The Indian Prime Minister and the Chief Minister of Tamil

Nadu are involved, Sir. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Calling Attention. ...(Interruptions)... Shrimati Ambika
Soni. ...(Interruptions)... What can I do? ...(Interruptions)...

DR. V. MAITREYAN: Sir, the Minister is here. ...(Interruptions)...
MR. DEPUTY CHAIRMAN: It is up to the Government. I cannot ...(Interruptions)...
DR. V. MAITREYAN: She is willing, Sir. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: If she wants, I will allow. I will not ask.

...(Interruptions)...
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3IETHT BRP HEAT dTEd § [P HRA 39 ORE & UM Bl HOR =1 Bl 2 India
strongly condemns this. 9 Ffead TR | ITF 85 BTN Pl AP ITHI 59 I
I AT BRIV

MR. DEPUTY CHAIRMAN: Okay. That is over. Now, Calling Attention.

..(Interruptions)..

RE. QUESTION OF NOTICE
OF PRIVILEGE REGARDING UPSC CSAT — Contd
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